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FORMAT OF DECLARATION OF ASSETS OF 
HON'BLE MR. JUSTICE HARKESH MANUJA, 

HIS SPOUSE AND DEPENDENTS 
As on 15.05.2023 

DEPENDENTS 01 
(DAUGHTER & 

SPOUSE 

01. 100% share in House No. 518, Sukhna 
Enclave, Kaimbwala Road, Kansal (Punjab) 
(272 Sq,yards) 

02. One Commercial plot No. 1013, Sector 103, 
Mohali 

01. 

03. Member of Advocates Society 

02. 

01. 

02. 

03. 

Description and Location 

01. 

IMMOVABLE PROPERTY 

01. 
02. 

Half share in House No. 000055, Block 10, 
Adarsh Nagar, Naya Gaon, District SAS 
Nagar Mohali (105 sq. yards) 

NIL 

NIL 

MOTOR VEHICLES 
Toyata Innova Crysta Make 2018 

Duster Car, Make 2012 
BMW Car 

-NIL 
-NIL 

ORNAMENTS AND OTHER VALUABLE 

-NIL 

:ANNEXURE."L" 

60 Tolas of gold and Diamond 
Silver: 1 kg 

Remarks 

Purchased prior to date of 
appointment 

Purchased prior to date of 
appointment 

Purchased prior to date of 
appointment 

Purchased in 2015 and sold in 
Oct.2022. Rs.22.25 lacs has 
been received out of which 

Rs.20 lacs have been invested 
in shares; Rs.2 lacs deposited 

in OD account in Punjab 
National Bank, Mani Majra and 

Rs.25000/- in SB Account 
Salary Account in SBI. 

Maximum part of jewellery 
received by spouse in lstridhan 
from parental/ matrimonlal 
sides and remaining purchased 
over the years (All prior to date 

of appointment). 
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